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Frame SOP to cut
needless referrals
to FSLs, govt told
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THE Delhi High Court has asked
the Delhi government to seri-
ously consider framing a stand-
ard operating procedure (SOP)
or issuing clear guidelines to
prevent forensic science labora-
tories (FSLs) from being over-
whelmed by avoidable referrals
during criminal investigations.

A Division Bench comprising
Chief Justice Devendra Kumar
Upadhyaya and Justice Anish
Dayal passed the direction while
hearing public interest litiga-
tion (PIL) that flagged how, in
several cases, viscera and
other forensic samples
were being routinely
sent for testing even
when such analysis
was not necessary.

The Court observed
that this practice ends up
delaying analysis of critical
samples, which directly im-
pacts the timely delivery of jus-
tice. It remarked that unneces-
sary referrals not only clog the
system but also result in delays
in completing investigations
and in the overall criminal jus-
tice process. The judges noted
that sending every sample in-
discriminately to FSLs burdens
the institutions and hampers
their efficiency. They added that
it results in essential samples
being queued behind non-ur-
gent cases, causing either deg-
radation of key evidence or in-

correct results due to prolonged
storage. Referring to findings
from a joint report authored by
doctors from FSL and AIIMS,
published by the National Hu-
man Rights Commission, the
Court pointed out that 30 to40%
of toxicology cases forwarded
to FSLs did not actually require
forensic examination.

The report underlined how
indiscriminate referrals signif-
icantly increased the laborato-
ries’ workload. The petition be-
fore the Court had requested
the formation of an expertcom-
mittee comprising forensic
medicine specialists and
forensic science experts.

The committee was pro-
posed to help frame ap-
propriate protocols re-
garding when and how
viscera or blood samples
should be sent for forensic
testing, ensuring only neces-
sary cases are referred and that
those are processed efficiently

Taking these concerns into
account, the Court directed the
competent authority in the
Delhi government to examine
the petitioner’s representation
and act upon it without delay.

The Bench instructed that
the suggestions provided in the
petition, along with the con-
cerns raised about delays and
inefficiencies, should be care-
fully evaluated. The govern-
ment has been given a three-
month timeline in the matter.
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Mawa askan lon, translated as ‘our rightful home aswomen’, which serves as shelter and a community centre for meetings
and support groups in Sitatola; (right)a kurma ghar in Nelgunda village. Express

Tribal women in Gadchiroli’s Sitatola
join hands to end menstrual stigma

ANKITADESHKAR
NAGPUR,JULY 10

TRIBALWOMEN from Sitatolain
Maharashtra's Gadchirolidistrict
have come together to end the
centuries-old practice of isolating
themselvesinmenstruationhuts,
locally known as kurmaghars,

Rejecting the taboo that
treated menstruation asimpure,
women of all agesinthe village
have collectively built a space
they call mawaaskan lon, which
translates from the Madia dialect
as “our rightful home as
women”. The structure serves
notonly as a shelter butalsoasa
community centre for meetings
and support groups.

The initiative was spear-
headed with support from
Sparsh, aGadchiroli-based NGO
that has been working on eradi-
cation of the kurma ghar custom
for over adecade. “Our philoso-
phy is simple — no woman
should be forced outof her home
due to menstruation,” said Dr
Dilip Barsagade, president and
executive director of Sparsh.
“This is a natural biological
process. The emotional and
physical support women need
during this ime can only come
from family, not isolation.”

Barsagade said the NGO ini-
tially focused on sensitising male
community members and tradi-
tional faith leaders. “It seemed im-
possibleatfirst, but through hon-

est dialogue, mindsets began to
shift. The women themselves
werecleartheydidn'twant tostep
into kurma ghars even for a
minute.” Over time, the duration
of isolation reduced from five
days to three, then two. Still,
many households resisted al-
lowing menstruating women
into the home. That is when the
women proposed an alternative:
menstruating and non-men-
struating women staying to-
getherunder one roof. “They be-
lieved this would naturallybreak
the taboo,” Barsagade said.

Whenthe women asked fora
space, Sparsh agreed on the con-
ditionthatitwould not resemble
akurma ghar. The womenoffered
to build it themselves through
voluntary labour, constructing
themawa askan lon withsupport
fromnearby villages.

“Today, all thewomenstay to-
gether, menstruating or not. The
stigmais slowly fading Somestill
spend the day at the centre and
return home at night. The space
is now used for regular meetings
and has become a symbol of
ownershipand pride,” Barsagade
added. To manage thecentre,one
woman from each of the 21
households forms a committee.
They collect small contributions
of Rs 10toRs 20 to cover electric-
ity and maintenance expenses.

Boards in Madia language
have been installed, educating
visitors about the harms of iso-
lation and reinforcing the mes-

sage: " belong in my home, not
inisolation.”

Kurma ghar system

Kurma ghars are small huts
used in several tribal villages in
Gadchirolitoisolate menstruat-
ing women. Many lack toilets,
running water, or beds,and dur-
ing monsoons, women are
sometimes forced to stay incow
sheds as the huts become unin-
habitable. Touching food, water,
or household items during this
time can result in social penal-
ties, including fines or being
forced toarrange a village feast.

ShakuntalaMadavi,an ASHA
worker in Ranipodur village, said
the tradition remains wide-
spread among the Madia tribe.
“Wommen eat alone, bathe in
rivers,and are forbidden fromin-
teracting with others.”

Baby Madkame, an ASHA
worker from Nelgunda village
andamember of theMadiatribe,
said the huts often lack basic fa-
cilities. “Many womengo into the
jungle or rivers to relieve them-
selves,” she said.

Adoctor associated with the
Jana Sangharsha Samiti in
Gadchiroli said, “In Binagunda, |
saw girls barred from sitting
in boats during their periods
because the river was consid-
ered sacred.”

She recalled girls bathing
only on the third or fifth day of
their periods and being told not
to touch anything in the house.

“We kept telling them this could
cause infections, but the elders
were adamant,” she said.

Dangers lurk

In 2011, Sparsh conducted a
survey across 223 kurma ghars
and identified 28 cases in which
girls had died due toisolation -
ranging from causes like snake
bites and wild animal attacks to
untreated medical emergencies
like excessive bleeding. “These
deaths were never officially
linked to the practice. Nearly 70
percent of the victims were be-
tween 11 and 37 years of age,”
said Barsagade.

A more structured survey in
2012 reached 4,227 women and
girlsand further confirmed the
dangers. The NGO submitted are-
porttothedistrictadministration,
calling for urgent intervention.

When noaction was taken,
the matter was taken to the
National Human Rights
Commission{NHRC). Ayear later,
the NHRC admitted the case and
asked the Maharashtra chief sec-
retary for a report. Subsequently,
the Tribal Research and Training
Institute (TRTI) sent a team to
Gadchiroli. Their 2014report con-
firmed the risks and recom-
mended coordinated interven-
tionsby departments.

“Despite the report, the rec-
ommendations were not imple-
mented. Thatis whenwedecided
to take action in 50 villages,”
Barsagade said.
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Fake Cardiologist Row: NHRC Recommends Cancellation Of MP Hospital's

License
https://medicaldialogues.in/news/health/hospital-diagnostics/fake-cardioloqgist-row-nhrc-
recommends-cancellation-of-mp-hospitals-license-151422

10 July 2025 11:00 AM Kajal Rajput

Damoh: The National Human Rights Commission (NHRC) has found 'several
irregularities' in a case involving a fake cardiologist working at Mission Hospital in
Damoh, Madhya Pradesh.

Accordingly, it has made several recommendations to the Government of Madhya
Pradesh and the Centre, seeking action taken reports within four weeks. The
Commission had registered the case on the basis of a complaint on 28th March, 2025,
and conducted its enquiry, besides seeking reports from the concerned State authorities
on the matter.

The Commission has recommended to the Government of Madhya Pradesh, through its
Chief Secretary, that it pay Rupees 10 Lakh each as relief to the next of kin of all seven
patients who died following treatment by the fake Cardiologist at this hospital.

The Commission has also recommended cancellation of the license of the Mission
Hospital until the final disposal of the matter besides issuing necessary directions to
officials to inspect all Cath labs, which are functional in Madhya Pradesh. Further, the
State Government shall also issue necessary directions to verify whether all the doctors
are qualified to work in the Cath labs or not.

Some of the other recommendations to the State Government are as follows:

* Inform whether the hospital had taken insurance or not? If yes, whether the legal heirs
of deceased victim have been disbursed the insurance money or not;

» Whether any information regarding performing surgery, details about the patients'
medical history, and any relevant test results, or about the specific procedure, its
potential risks and benefits, and any alternative treatment options, were shared with the
Chief Medical & Health Officer (CMHO), Damoh;

* Look into the irregularities related to the lease, transfer, and unauthorized construction
on Plot No. 86/1, and initiate necessary disciplinary and legal action against the erring
officials;

» The Director General of Police, Madhya Pradesh to initiate departmental action
against the concerned police officers who committed negligence in the registration of an
FIR and investigation into it, besides registering separate FIRs as per procedural law
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and legal principles against the accused persons and management of Mission Hospital
including charges related to culpable homicide, fraud, cheating, forgery, medical
negligence, malpractice, misappropriation of funds etc.

* Investigate through the EOW, as well as the Chief Commissioner of Income Tax
(Exemptions) Bhopal, the misuse of Ayushman Bharat Scheme by Mission Hospital and
foreign donations for the treatment of patients having Ayushman card; « Prov

ide protection to the complainants, who played a key role in exposing a criminal
syndicate operating under the guise of a hospital in accordance with the provisions of
the Whistle Blowers Protection Act, 2014;

* Secretary, Union Ministry of Health and Family Welfare to get the verification done of
Cath Labs across the country, and issue directions to all State Governments to check
the implementation of Ayushman Bharat Scheme in letter and spirit.
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https://www.amarujala.com/bihar/muzaffarpur/protectors-turned-predators-victim-
beaten-in-police-station-human-rights-complaint-2025-07-10

Thu, 10 Jul 2025 05:20 PM IST Ashutosh Pratap Singh
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Muzaffarpur News : T @1 RITId ddhR U Ugd TamdTd &1 fUeTs &1 Jid
AHATYHR RN ggdT

https://www.jagran.com/bihar/muzaffarpur-muzaffarpur-news-case-of-beating-of-the-
accountant-in-rampur-hari-police-station-reached-the-human-rights-commission-
23980488.html

Thu, 10 Jul 2025 02:58 PM (IST) Sanjiv Kumar & Ajit kumar
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